177 Wnitten Answers
[Transiation)

HighTechnolog: : umU.S.A.

507. SHRMATIBHAVNA CHIKHALIA: Wil
the PRIME MINISTER be pleasedto state:

(a) whetherthe Govemmenthaverequested
the United States of Americato revoke the ban
onthe transfer of high technology;

(b)if so, the response of USA thereto; and

(c) the other altemative steps, if any, being
takenin this regard?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEANDEVELOPMENT)
AND THEMINISTER OF STATE INTHE MIN-
\STRY OF PARLIAMENTARY AFFAIRS(SHRI
RANGARAJAN KUMARAMANGALAM): (a)
to (c) Information is being collected and willbe
laid onthe table of the House.

Dual ControlOver C.B.I

508-SHRIKHELAN RAM JANGDE: Will
the PRIivie MINISTER be pleasedto state:

(a) whether there is dual administrative
control over the Central Bureau of Investigation
(CB.LY):

~)ifso, the details thereof;

(c) whether the working of C.B.1.js being
affected adversely as a resultofthis dual centret;
and

(d)ifso, the remedial steps proposed tobe
takeninthis regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL. PUBLIC
. RIEVANCES AND PENSIONS ANDMINIS-
TEROF STATEIN THE MINISTRY OF PAR-

SRAVANA6, 1915 (SAKA)

Written Answers 178

LIAMENTARY AFFAIRS (SHRIMATIMARG-
ARET ALVA): (a) to (d) C.B.l. is presently
functioning under the administrative control of
the Ministry of personnel public Grievances and
pensions for all purposes excepting the func-
tional aspects of two small Divisions viz. Interpol
and Central Forensic Science laboratory, which
are with Ministry of Home Affairs. Thereis no
adverse effect on the working of CB | because of
suchanarrangement.

Bench of Karnataka High Court at Hubk
Dharwar

509. SHRI KODAKANI GOWDANA
SHIVAPPA: Will the PRIME MINISTER be

pleasedtostate:

(a) whether the proposalto setup aBench
of high Court of Kamataka at Hubli Dharwar has
since beenfinalised; and

(b) itso, the details thereof?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF LAW, JUSTICE AND COMPANY
AFFAIRS: (SHRI H.R.BHARDWAJ): (a) No,
Sir.

(b) Does notarise.
[English}
Crash of MIG - 2

510. DR.S.P.YADAV:
SHRISHRAVAN KUMAR PATEL:

Willthe PRIME MINISTER be pleasedto
state:

(a) whether aMIG 21 of Indian Air Force
crashed recently into an army exercise camp at
Gwaliorkilling the pilotand four army jawans,

(b)if so. the details thereof and the outcome
oftheinquiry, ifany conducted into the circum-
stances leadingtothecrash;





